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CHHATTISGARH ACT
(No. 14 of 2008)

THE CHHATI‘ISGARH OF'FlCIAL LANGUAGE (AMEND]\{EN-‘I') ACT, 2007

An Act further io amend lhe Chhathsga.rh Ofﬁcl.al Langnage A\:t, 1957 ('No. Sof

Whereas, it is expedlent to provide for the adophon ol' Chhamsgaﬂu In addmon 0

: Hmdl as the Ianguage to bc used for lhe official purposex fur the Stale of ChharUSgarh

Bc it e.nactcd by the Chhamsgammglslamre in uu-, ijty-Exghth Ymr of the chubhc of

' ) Indlaasfo]lows -

o '_'('I)= Th:s Acl may be called l.he Chhatusgnrh Ofﬁclal Lsnguagc(Amendment) Short title and

L ACL, 200'? e . . Com.mtnctmenl

: J

o _.\ u

-- %y -'Il shall come 1nl.0 ‘formfr‘om such dale as 1he Stale Govcrnment maj appomt ) B

T by nouﬁcauon

Sectwn 2 of the: Chhalusgaﬂl Ofﬁcla] Language Acr,, 195'1r (No 5 uf I953) (hemnaftcr Amendraent ol'Sec-
" referred 10 as the Prmc:pal Act) For Secuon 2 the followmg sha]l be subsutuled, , Hon2. :
- namcly — : . _ _ .

‘In ths Acl, unlms lhe conlexl otherw:se reqm.res, B S - _ ; _Deflnltions.

h ’ ta).' : ; "Hmdl" means Hmdl in me Devlmagan SCﬂPt

R (b) _:' " "Chhattlsga:hl"means Chhamsgarhl in lhe De\ranaga.n Scnpt"

I sub—smuon(l)of Section 3 of lhe.Pnnc:pal .Act, a.[r.cr I.hl:\vord“Hmdl" I.hc words tion 3. '
o “and Chha]:usgarhl" shall bc mscrted - , :

T, R o S TP, SR Er et &l g, werica @ fiw e w2008,






